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FOOD SAFETY AND STANDARDS AUTHORITY
OF INDIA

NOTIFICATION
New Delhi, the 5th October, 2009

F. No. 1-86/FSSA/CAC/2009.—In exercise of the
powers conferred under sub-section (1) of Section 11 of
Food Safety and Standards Act, 2006 (34 of 2006), the
Food Safety and Standards Authority of India héreby
establishes the Central Advisory Committee for the
purposes of the said Act, consisting of Chairperson and
the following members, with effect from the date of
publication of this notification, namely :—

Appbinted under sub-section (4) of Section 11 :
(1)  ChiefExecutive Officer, Food

Safety and Standards Authority
of India

Appointed under sub-section (2) of Section 11 :
Food Industry :

(2)  ShriSameer Barde
C/o Federation of Indian Chambers of
* Commerce and Industry (FICCI),
Federation House,
Tansen Marg, New Delhi-110001

(3)  ShriPradeep Chordia
C/o Chordia Food Products,
48/ A, Pravati Industrial Estate
Opp. Adinath Society,
Pune-Satara Road, Pune-411009 °

Agriculture :

—Chairperson
ex-officio

—Member

—Member

(4) Dr. J. Tonpangyongdang Walling
Village-Sungratsu,
Distt.- Mokokchung Nagaland

(5)  Shri Arun Balamatti _
815, 7th Cross, Banashankari,
3rd Phase, 3rd Block, 3rd Stage,
Bangalore-560085

Consumers :

(6) ShriR. Desikan
Cl/o Concert and Consumer Association
of India, 2/228, Chinnan Dikuppam Road,
Vettuvankeni, Chennai

(7) Smt. Keya Ghosh
C/o Consumer Unity and Trust Society
3, Suren Tagore Road, Gariahat,
Kolkata-700019

Research bodies and Food Laboratories :

(8) Dr.S.P. Vasireddi
Chairman and Managing Director
VIMTA Labs Limited,
142, IDA, Phase-II, Cherlapally,
Hyderabad, Andhra Pradesh

—Member

—Member’

%Merhber

—Member

—Member
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Chandigarh
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9)  Prof. Gopal Naik —Member (27) Commissioner of Food Safety for —Vacant
Indian Institute of Management Chhattisgarh
(IIM) Bangalore (28) Commissioner of Food Safety for —Vacant
Commissioners of Food Safety : Dadra and Nagar Haveli ' :
(10) Commissioner of Food Safety for —Member 29) Commissionq of Food Safety for —Vacant
Andhra Pradesh ‘ Daman. @d Diu 1 :
(11).. Gomnissioner of Food Safety for _Waniber (30) Commissioner of Food Safety for —Vacant
& funsroiinl Dradash P o .
(12) Commissioner of Food Safety f(_)r 7 —Member @D ;Zil;l:rizsmner wEool iy S e i
ek e (32) Commissioner of Food Safety for " —Vacant
(13) Comissioner of Food Safety for —Member Hnschal Pradesh : : ’
: Gujarat ey (33) Commissioner of Food Safety for —Vacant
(14) Commissioner of Food Safety for - —Member Jharkhand
Jammu and Kashmir (34) Commissioner of Food Safety for —Vacant
(15) Commissioner of Food Safety for —Member Lakshadweep s
Karnataka ' (35) Commissioner of Food Safety for —Vacant
(16) Commissioner 6f Food Safety for —Member : Maharashtra |
Kerala ‘ : (36) Commissioner of Food Safety for -—Vacant
(17) Commissioner of Food Safety for —Member - Manipur
Madhya Pradesh (37) Commissioner of Food Safety for —Vacant
(18) Commissioner of Food Safety for —Member Meghalaya ‘
Nagaland 38 ;I(;meissioner of Food Safety for —Vacant
‘ s oram
(19) }Sglx;}:irglssmner of Food Safety for —Member 39) 80missioner oprod Safety for P
I rissa
L% go@n]wsmner bt e i (40) = Commissioner of Food Safety for —Vacant
Ak _lat% Puducherry
@ gom_tln];ss;oner of Food Safety for —Member (41) Commissioner of Food Safety for - —Vacant
amil Nadu Silddim
(22) Commissioner of Food Safety for —Member (42) Commissioner of Food Safety for —Vacant
West Bengal Tripura
(23) Commissioner of Food Safety for —Vacant (43) Commissioner of Food Safety for —Vacant
Assam Uttar Pradesh
(24) Commissioner of Food Safety for —Vacant (44) Commissioner of Food Safety for —Vacant
Andaman and Nicobar Islands Uttarakhand
(25) Commissioner of Food Safety for —Vacant (45) Chairperson of the Scientific —Ex-officio
Bihar ' Committee Member
(26) Commissioner of Food Safety for —Vacant V.N. GAUR, Chief Executive Officer
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